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The Mintetor  of  Commerce  tad 
Indoatty (Shri Lai Bahadur Shaatri):
’f(a) No noticeable change has occurred 
so far.

[b) Does not arise.

Tea Gardens

4.  Shri Ram Krishan: W1U the Min
ister of Commerce and Industry be 
pleased to state the number of tea 
gardens in India, which are owned by 
foreign firms at present

The Minister  of  Commerce  and 
Industry (Shri Lai Bahadur Shastri):

Number of gardens 
owned by Sterling 
Companies.

Number of gardens 
owned by  Rupee 
Companies having 
mied foreign and 
Indian capital but 
under foreign man* 
agement.

Total

418

199

617

Second Five Tear lan

5.  Shri Ram Krishan: Will the Minis
ter of lanning be pleased to state 
total amount of money to be spent 
during  fourth year  of the Second 
Five ear lan, Statewise

The Deputy Minister of  lanning 
(Shri S. N. Mishra):  A  statement 
indicating Statewise the ceilings for 
lan outlay suggested for 195960 is 
given below:—

Statkm nt

(Rs. crores)

I. Andhra radeth 766
*. Assam . 12*25
Bihar 41’22

4 Bombay   . 8770
S* Kerala . 1855
6.Madhya radeth 4*22
7* Madras. 62
f. Mysore. 2*50
* Orissa . 19 2

10. unjab 520
ir.Rajasthan 2406

12.Uttar radesh 4998

1.West Bengal . 754

14 Jammu & Kashmir . 6 8.

Total 47065

Slum Clearance

6.   Shri ajpayee: Will the Minister 
of Works, Housing and  Supply  be
pleased to state:

(a) the number of schemes for slum 
clearance sanctioned during the Second 
Five ear lan period so far and

(b) the work done in Uttar radesb 
under these schemes

The Minister of Works, Housing and 
Supply (Shri K. C. Reddy):  (a) 106
Slum Clearance projects of the esti
mated cost of Rs. 907 crores, formu
lated by  State  GovernmentsUnion 
Administrations, have  so  far  been 
sanctionedapproved by the Govern
ment of India, during the Second lan 
period.  From September 1958, under 
the revised procedure, the states can 
themselves approve and sanction their 
particular  slumclearance  projects. 
The number of 106 does not, therefore, 
include projects, other than the above, 
as may have been sanctioned under 
the  new  procedure  information 
regarding this has been  called for 
from State Governments.

(b)  A statement is laid on the Table 
of the Sabha. [See Appendi I, an 
neure No 5).

Films on Communicable Diseases

,  fShrl H. N. Mukerjee:
 shri Mohammed Ellas:

Will the Minister of Information autf 
Broadcasting be pleased to state:

(a)  the number of films based on 
health education material on commu
nicable diseases which have been pro
duced so far




